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Cash and Carry Foreign Degrees 

1173. SHRI GURUDAS DAS GUPTA 
SHRI O.P. KOHLI:                              
SHRI J. CHITHARANJAN: 

Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleased to 

state: 

(a) whether Government's attention has 

been drawn to the Special Report published 
in The Indian Express, dated the 14th 
October, 1997, captioned "Students make a 
beeline for cash and carry foreign degrees; 

(b) if so, whether Government are 

aware of the sale of foreign degrees and if 

not, the reasons therefor; and 

(c) the steps taken /proposed to be taken 

to see that the Indian students are not 

hoodwinked and fleeced in this manner? 
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THE MINISTER OF STATE IN THE 

DEPARTMENT OF EDUCATION IN 

THE MINISTRY OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI MUHI 

RAM SAIKIA): (a) Yes, Sir. 

(b) and (c) The matter is sub judice 

before the Madras High Court on a Petition 

moved by one Shri R. Sethura-man 

challenging the legality of foreign 

universities functioning in the country. 

While the case is yet to be finally disposed 

off, the honourable Court has permitted 

such universities to operate in the country 

subject to certain restrictions till the final 

disposal of the case. 
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Expenditure on Fifth National'Games 

1176. SHRI W. ANGOU SINGH: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the total amount of expenditure 

financed by the Central Government to the 

Karnataka Government for the 4th National 

games held at Bangalore and Mysore; 

(b) the amount of expenditure released 

by the Central Government to the Manipur 

Government for the development of 5th 

National games at Imphal; and 

(c) the present progress report of sport 

infrastructures for the said games in 

Manipur? 

 


